13.04.2018

13.04.2018

AT 2.15 P.M.

1. LA.APP.672/2011
2. LA.APP.117/2013
3. LA.APP.370/2014
4. LA.APP.386/2015
5. LA.APP.387/2015
6. LA.APP.392/2015
7. LA.APP.439/2015
8. LA.APP.441/2015
9. LA.APP.453/2015

10. LA.APP.18/2016

11. LA.APP.19/2016

COURT NO. 6

PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW
HON'BLE MR. JUSTICE JAYANT NATH

TEJ PRATAP SINGH
VS. UNION OF INDIA & ORS.

RANBIR SINGH & ORS
VS. UNION OF INDIA & ORS.

BHURE LAL
VS. UNION OF INDIA & ANR.

NATHIA DECD THR. LRS.
VS. UNION OF INDIA & ORS.

RAJ PAL
VS. UNION OF INDIA & ANR.

JAI KUAMR JAIN
VS. UNION OF INDIA & ORS.

PARSANDI (DECEASED) THR.LRS.
VS. UNION OF INDIA

DHARAM PAL & ORS
VS. UNION OF INDIA & ANR.

DHARAMBIR
VS. UNION OF INDIA & ANR.

MAHIPAL (DECEASED) THR.LRS.
VS. UNION OF INDIA & ANR.

CHHATTAR SINGH
VS. UNION OF INDIA & ANR.

DEEPMALA
SANJAY PODDAR, SANJAY KUMAR PATHAK

SUNIL KUMAR JHA, KUSHAL RAJ TATER
MRINALINI SEN, SHATRAJIT BANERJI

S.S.GULIA
SANJAY PODDAR, SANJAY KUMAR PATHAK

SUNIL KUMAR JHA, KUSHAL RAJ TATER
MRINALINI SEN, SHATRAJIT BANERJI

S.S.GULIA
YEESHU JAIN, JYOTI TYAGI, GOVIND RAM

MRINALINI SEN, SHATRAJIT BANERJI

L.B.RAI, MOHIT KUMAR SHARMA
YEESHU JAIN, JYOTI TYAGI, GOVIND RAM

MRINALINI SEN, SHATRAJIT BANERJI

PRASHANT SHUKLA, SUMIT SHEKHAR
SANJAY PODDAR, SANJAY KUMAR PATHAK

SUNIL KUMAR JHA, KUSHAL RAJ TATER
MRINALINI SEN, SHATRAJIT BANERJI

L.B.RAI, MOHIT KUMAR SHARMA
YEESHU JAIN, JYOTI TYAGI, GOVIND RAM

MRINALINI SEN, SHATRAJIT BANERJI

SUKHBIR SEJWAL
YEESHU JAIN, JYOTI TYAGI, GOVIND RAM

MRINALINI SEN, SHATRAJIT BANERJI

SUKHBIR SEJWAL
YEESHU JAIN, JYOTI TYAGI, GOVIND RAM

ASTANDER KUMAR

SMITA MAAN, VISHAL MAAN
YEESHU JAIN, JYOTI TYAGI

ARUN KUMAR KAUSHIK
YEESHU JAIN, JYOTI TYAGI, SIDDHARTH PANDA

MRINALINI SEN, SHATRAJIT BANERJI

ARUN KUMAR KAUSHIK
YEESHU JAIN, JYOTI TYAGI, SIDDHARTH PANDA

MRINALINI SEN, SHATRAJIT BANERJI



13.04.2018 J-2 PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

12. LA.APP.47/2016 KULDEEP SINGH (SINCE DECEASED) S.K.SOLANKI
THR.LRS. YEESHU JAIN, JYOTI TYAGI
VS. UNION OF INDIA & ANR.

13. LA.APP.114/2016 SUKHBIR SINGH & ANR S.K.ROUT, AMAN MALHOTRA
VS. UNION OF INDIA & ANR. YEESHU JAIN, JYOTI TYAGI

COURT NO. 34
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE REKHA PALLI

AT 2.15 P.M.

1. LPA 640/2013 COAL INDIA LIMITED ANUP SACHTHEY,ANJALI CHAUHAN
VS R.K. GUPTA & ORS RIA SACHTHEY,ARUN BHARDWAJ

COURT NO. 30
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M.

1. RSA 336/2016 ANIL ANEJA MADAN LAL SHARMA,VARUN NISCHAL
VS RAJIV KUMAR & ANR AJAY K.GUPTA,KUSH SHARMA

COURT NO. 21
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M.

1. RC.REV.131/2016 KULDEEP SINGH RAJAT ANEJA,M.SHIFA NAGAR
VS SANJAY AGGARWAL V.S.R.KRISHNA,V.S.DUBEY
J.P.TIWARI
2. RC.REV.132/2016 YASHPAL SINGH RAJAT ANEJA,M.SHIFA NAGAR
VS SANJAY AGGARWAL V.S.R.KRISHNA,V.S.DUBEY

J.P.TIWARI



13.04.2018 J-3 PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

COURT NO. 12
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M.

1. W.P.(C)1524/2018 MRS .VASUMATI MAHAJAN AND ANR RAVI GUPTA,ANKIT JAIN
CM.NO.6253/2018 VS SOUTH DELHI MUNICIPAL CORPORATION SACHIN JAIN,SARVESH RAI
AND ORS. AJJAY ARORAA,KAPIL DUTTA

A .K.VALI,BHASKAR VALI

COURT NO.27
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 10.30 P.M.

1. RFA 476/2015 VINOD KUMAR & ANR BHEEM SAIN JAIN, RANI MEHTA
VS ASHA DEVI & ORS

2. RFA 754/2016 DHANI RAM (THRS LRS) ANAND YADAV,ANITA TOMAR
VS DELHI DEVELOPMENT AUTHORITY RAJIV BANSAL,NIHARIKA AHLUWALIA
& ORS.

3. RFA 771/2016 TARA CHAND (THR LRS ) ANAND YADAV,ANITA TOMAR
VS DELHI DEVELOPMENT AUTHORITY RAJIV BANSAL,NIHARIKA AHLUWALIA
& ORS. VASUDHA TRIVEDI

HIGH COURT OF DELHI
12* April,2018 REGISTRAR (LISTING)



13.04.2018

10.

11.

AT 2.15 P.M.

Cs(0s) 3139/1991

CS(0S) 3371/1992

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (0S-A)
HON'BLE MR. JUSTICE RAJIV SAHAT ENDLAW

SH.
Vs.

SH.
Vs.

SANTOSH KUMAR JAIN
SH. MEHTAB SINGH JAIN

SANTOSH KUMAR JAIN

SMT. KIRAN JAIN AND ORS.
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PLAINTIFF IN PERSON

SHEKHAR NANAVATY, PLAINTIFF IN
PERSON
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